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Gratuity for Delhi University
Employees

1272. Shri Raghunath Simgh: Will
the Minister of Education be pleased
1o state:

(a) whether the University Grants
Commission has sanctioned a scheme
of gratuity for the Dclhi University
employees; and

(b it o, the details thereof?

The Minister of Education (Shri M.
C. Chagla): (a) Government of
India, have, in principle, approved 2
Contributory Provident Fund-cum-
Gratuity schome and a General Pro-
vident  Fund-cum-Pension-cum-Gra-
tuity scheme for the employees of
the Central Universiiies including th®
University of Delhi

(b) Statutes on the subject are he-
ing framed by the University.

Oll in Tripura

[ Shri Baghumath Singh:
| Shri Ram Harkh Yadav:
121'&4 Shri Bb. C. Sharma:
| Shri Kindar Lal:
Lﬁhrl Vishwa Nath Pandey:
Will the Minister of Petrolenm
and Chemieals be pleased to state:
(a) whether there are any pros-
pects of oil in Tripura State; and

(b} if so, the details thereof?

The Minister of Petroleam and Che-
mieals (Shri Aumayun Kabir): (a) It
fs too early to indicate the prospecis
ag geological surveys in the eastern
part of Tripura are still in progress.

(b) Does not arise.
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Facilities for Detenus

[ Shri Dinen Bhattacharya:
1274 J Shri Eolla Venkajah:
"] Shri M. N. Swamy:
| Shri Laxmi Dass:

Will the Minister f Home Affairs
be pleased to state:

(a) whether Government have re-
ceived any represcntation from the
Political detenus under the DJILR.
from different prisons demanding
better treatment and facilitics; and

(b) if so,
thereto?

The Minister of -State in the Minks-
try of Home Affairs (Shri Hathi):
(ay and (b). Representations are re-
celved from time to time from per-
sons detasined under ruic 30 of the
Defence of India Rules, 1862, bring-
ing to Government's nolice their grie-
vances and complainty in regard tu
treatment and facilities in jails. In
case of persons detained under orders
of State Governments. the represen-
tations are forwarded to them for
disposal. In cuse of persons detained
under Central Government's orders
decision is taken on the merits of
each case afier duc enguiries.

Hindi for Cenira) Government
Employees

[ Shri Dimen Bhatimcharya:

1 Pr. Ranen Sem:

Will the Minister nf Home Affairs
he pleased to state:

(a) whether Government have issu-
ed circulars to the officers working in
the different departments of the Go-
vernment of India to appear in Hindi
examination within a xpecified time;
and

(b) if 0, the reaction thercto?

The Deputy Minister in the Minis-
try of Home Afairs (Shri L. N
Mishra): (a) A copy of Home Minia-
try's Office Memorandum of 20th
May, 1985, on the subject is placed on
the Table of the House, [Placed in
Library. See No. LT 4711/65].

Government's  reaction
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(b) Most of the Ministries have
nominated officers for undergoing
training in Hindi under the Hindi
Teaching Schemc of the Ministry of
Home AfTaire,

Acquidtion of Triloki Colomy im
Kotla Mobarikpar. New Delhi

1276, Shrimati Ganga Devl: Wil
the Minister of Home Affailra be
pleased to state:

(a) whether the unbuilt open area
uround Kotla Mubarakpur, New D=lhi
acquired by Government under Sec-
tion 4 of the Land Acquisition Act,
1804 wide Delhi Administration’s Ga-
zette Notification No. F. 4(63)[62-L &
H. dated 2nd December, 1963 covers
an approved Colony. *Triloki’ by name;

(b) whether Government have now
decided to denotify from acquisition a
eertain chunk of this Colony to acco-
mmaodate the plot-holders; and

(¢) if so, its brief particulars and
how Government propose to rehabili-
iate those plot-holders whose plots do
not fall within thie released chunk of
thix Colony?

The Deputy Mimister in the Minis-

try of Home Affalrs (Shri L N
Mishra): (a) Yes, Sir.
(b) and (c). A final decision will

be taken when the re-develpment plan
of Kotla Mubarakpur area is prepared
by the Municipal Corporation of Delhi.

Car Nicobar Trading Compamy

1277. Shrimati Savitrl Nigam: Will
the Miniver of Home Affairs  be
pleascs 'y refer to the reply given to
Unstarred Question No. 2036 on  the
Tth April, 1865 regarding Car Nicobar
Trading Company and state:

(a) whether any further devalop-
ments have since been reporied to
Government in this matter; and

(b) when Government expect the
change over to take place?
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The Minister of State in the Mink-
try of Home Affalrs (Shri Hathi):
(a) and (b}, The newly formed com-
pany of the tribals of Car Nicobar
have since appointed a General
Manager of their own and they ex-
pect to take over the trade as soon as
full details are worked out,
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